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M.B. Boys Higher Secomdary School,
Reading Road, New Delhi

1760, J Shri Daji:
\ Shrimati Vimla Devi:

Will the Minister of Education be
pleased %o state:

(a) the
teachers in

sanctioned strength of
the M.B. Boys Higher
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Secondary School, Reading Road, New
Delhi and the number of teachers
serving in this school for the Ilast
six months;

(b) whether any request was made
by the school authorities for filling
up the vacant posts; and

(c) if so, when and the reasons
why no action was taken thereon by
the New Delhi Municipal Committee
for a long time?

The Minister of Education (Shri

M. C. Chagla): (a) Sanctioned
strength. 43

Teachers serving from
September 1964 to Feb-
ruary, 1965 42

(b) and (c). Request to fill up
the vacant post was received on
23-11-64. The post remained unfilled
as 4 candidates selected for the post
did not join. The post has been
filled w.ef. 24-2-1968.

Agitation by Salaried Class in Kerala

Shri P. C. Borooah:
Shri P. R. Chakraverti:
Shri A. K. Gopalan:

Will the Minister of Home Affairs
be pleased to state:

1761.

(a) whether the salarieq class im
Kerala have given tlireat of agitatiom
to press their demands for interim
relief gnd review of pay scales;

(b) whether Kerala Administration
has asked for special financial aid
from the Central Government to
meet these demands; and

(¢) it so, to what extent, and Gov-
ernment’s decision thereon?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N,
Mishra): (a) Yes, Sir.

(d) and (c). The State Govern-
ment had requested for Central
Assistance to the extent of Rs. 3:8
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crores during the current financial
year, towards expenditure on raising
the pay and dearness allowance etc.
of State Government employees in
general. The expenditure was [one
to be met by the State Government
from out of their resources and it
was not found possible to provide any
specific assistance for this purpose.
However, considering the difficult
financia] position of the State Gov-
ernment, they were allocated a loan
of Rs. 2 crores in the current year
1984-65 as additional assistance
towards their plan expenditure.

Indo-UAR. Cultura]l] Programmes

1763. Shri P. C. Borooah: Will the
Minister of Education be rleased to
state:

(a) whether a U.AR. cultural dele-
gation is expected shortly;

(b) whether their visit is purport-
ed to finalising Indo-U.A.R. cultural
programmes; and

(e) if so, a broad outline thereof?

The Minister of Eduwcation (Shri
M. C. Chagla): (a) No, Sir.
(b) and (¢). Do not arise.

Setting up of a Plant for Benzene

1764. Shri Rameshwar Tantia: Will
the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that an
agreement has been signed between
the Government of India and an
Italian firm for helping to ret up a
plant for benzene;

(b) if so, the main features of the
agreement; and

(¢) when the agreement is likely
to take affect?

The Minister of State in the Minis-
try of Petroleum and Chemicals (Shri
Alagesan): (a) Yes.

(b) Under the agreement the firm
will do the detailed engineering
supply equipment and materials for
the plant and supervise its erection
near Koyali refinery. Indigenously
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available materials gand equipment
will be utilised to the maximum ex-
tent possible. The foreign exchange
requirement of the project will be
met out of ENI Credit to India. The
Unit will produce 33,000 tonnes of

Benzene and 14,000 tonnes of
Toluene per annum.
(¢) The agreement will beocme

effective from the end of March,
1965.
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